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3MA/ORDER

Per Arun Khodpia, AM :

The assessee has filed this appeal against the order passed by the

Pr.CIT, Railpur-1, dated 22.03.2022 for the assessment year 2017-2018.
2. At the outset, Id.AR of the assessee drew our attention to the
application filed on behalf of the assessee, which was received by the
Registry on 12.06.2023, wherein it is stated that the assessee desires to
withdraw the instant appeal.

3. In view of the application of the assessee for withdrawal of the
appeal, we dismiss the present appeal of the assessee as withdrawn.

4. In the result, appeal of the assessee is dismissed.
Order pronounced in the court on 10/07/2023.

Sd/- Sd/-
(RAVISH SOOD) (ARUN KHODPIA)
=g1¥% "e&g / JUDICIAL MEMBER oEr 96 / ACCOUNTANT MEMBER

I—QY/Raipur; & Dated 10/07/2023
Prakash Kumar Mishra, Sr.P.S(on tour)
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